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STATEMENT

Proposed terms ofrejerence of the Irrigation
Commission

1. To review the development of
irrigation in India since 1903 and report on
the contribution made by Irrigation to
increasing the productivity of land and/or
providing insurance against the vagaries of
rainfall.

2. To examine in detail the irrigation
facilities available in chronically drought
affected areas and suggest essential and
minimum irrigation works to be undertaken
promptly in such areas.

3. To draw up a broad outline of
development of irrigtion of all types for
achieving self-sufficiency in cereals.

4. To examine the administrative and
organisational set-up for the planning,
execution and operation of irrigation works,
particularly with a view to the 9peedy
completion of projects and reduction of their
gestation period.

5. To suggest criteria for the sanction of
irrigation projects ;

6. To examine any other matter inciden
tal or related to the dev«lopment of irrigation
in the country and make suitable recommen
dations.
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[tSuiciDE BY PATIENTS IN SAFDARJANG
HOSPITAL

*2i. SHRIMATI VIDYAWATI
CHATURVEDI Will the Minister of
HEALTH, FAMILY PLANNING AND
URBAN DEVELOPMENT be pleased to
state :

(a) whether it is a fact that recently an
indoor patient of the Safdarjune Hospital,
New Delhi committed suicide by jumping
from the upper storey of the Hospital
building ;

(b) whether it is also a fact that one more
patient had recently committed suicide by
laying himself before a running train ;

(c) if so, what are the reasons therefor ;
and

(d) what steps have been taken by
Government to check such incidents ?]
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t{THE MINISTER OF HEALTH.
FAMILY PLANNING AND URBAN
DEVELOPMENT (SHRI SATYA NARA-
YAN SINHA) : (a) and (b) Yes, Sir.

(c) It is stated that one lady patient com-
mitted suicide because her relatives did no:

f I ] English translation.
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visit her. The other patient was
chiatric case.

a psy-

(d) Iron-grills are being
provided, wherever required, in all the
wards. ]

NARMADA PROJECT

*22. SHRI D. THENGARI
SARDAR RAM SINGH

Will the Minister of IRRIGATION
AND POWER be pleased to state :

(a) whether any decision has been
arrived at in regard to the Narmada
Project; and

(b) if so, the details thereof ?
THE MINISTER OF IRRIGATION

AND POWER (DR. K. L. RAO) : (a)
Not yet, Sir.

(b) Does not arise.

ALLOTMENT OF
ACCOMMO- D ATI ON

GOVERNMENT

*23- SHRI KRISHAN KANT : Will
the Minister of WORKS, HOUSING
AND SUPPLY be pleased to state :

(a) whether any engineer of the All
India Radio was allowed to retain official
accommodation for more than six months
after his retirement and acceptance of
private sector job ; and

(b) whether rules permit allotment of
Government accommodation to married
daughters of retiring officials even when
they are government employees?

THE DEPUTY MINISTER IN THE

MINISTRY OF WORKS, HOUSING
AND SUPPLY (SARDAR IQBAL SINGH):
(a) and (b) After the retirement of a
+Station Engineer, All India Radio on 30th
November, 1966 the allotment of residence
in his occupation was cancelled from his
name with effect from Ist February, 1967.
He was, however, allowed to retain the
residence on market rent (Rs. 274-60) per
month against normal rent (Rs. 62-45) till
15th October, 19S7. The residence \us
further allotted temporarily for a period of
six months on payment of merket
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rent in the name of his married daughter
who is an employee of the Council oi
Scientific and Industrial Research.

GIFT OF EYE-AIDS FROM WEST GERMANY

*24- SHRIMATI SHAKUNTALA
PARANJPYE: Will the Minister of
HEALTH, FAMILY PLANNING AND
URBAN DEVELOPMENT be {pleased to
state:

(a) whether it is a faci: that the citizens
of West Germany under the Chairmanship of
Dr. Gunkal had made a gift of lacs of eye-
aids to India two years ago ;

(b) if so, whether this is still lying
uncared for in West Germany; ard

(c) whether our Embassy in West
Germany has even lost the letter of donation
after having accepted the gift ?

THE MINISTER OF HEALTH.
FAMILY PLANNING AND URBAN
DEVELOPMENT (SHRI SATY/
NARAYAN SINHA) : (a) to (¢) Information
is being obtained and will be laid on the
Table of the Sabha.
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